
CENTRAL AOniNISTRATIUE TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

CP No. 165/96
IN

OA No . 38 0/ 93

Neu Delhi this the 4th October 19 96*

Hon'ble Shri T.N.Bhatf Hember (3)

Hon'ble Shri R4< .Ahooja, Member (a)

Lalit ^ikran>»
S/0 5hri S.K.Sharma
R/O H/5 3B, Sarojini NaQar,
Neu Delhi- 110 023.

.Petitioner
(By Advocate: Nona)

Va rsus

1* Shri K.S.Sharmaf
Director General of Door Darshan,
flandi House,
Neu Delhi- nO 002.

2. Smt. Kamalini Dutt
Director, CPC
Door Darshan,
Neu Delhi.

3* Mr. S.Qopalan
Secretar y.
Ministry of Information and
Broadcast ing
Shastri BhaVan,
Neu Delhi .

(By Advocate; Shri B.Lall)
.Respondents

ORDER (Oral)
Hon'ble Shri T«N«Bhat, Member (3>

Ue have gone through the reply filed by the

respondents. Learned counsel for the respondents have

stated that the order of the Tribunal has already been

complied uith and the petitioner has also been offered

the post of Floor Assistant . Consecjuant upon his acceptir^

the offer of appointment , ha has already joined his

duties u .e .f. 19—9—95 on regular basis. Therefore, this

Contempt Petition has to be disposed of. Accordingly

the CP is dismissed and the rule is dischatgad. ^

MCA-T M (3>


